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The Second Meeting of the Business Advisory Committee (BAC) was
held on Friday, O1st August, 2025 at 03:00 P.M. to discuss and decide the
allotment of time for the Government Business for the Third Session
scheduled from 04t August, 2025 to 08t August, 2025.

The Speaker informed the Members that a Notice had been received
from the Hon'ble Minister of Education for introduction of “The Delhi School
Education (Transparency in fixation and Regulation of Fees) Bill, 2025". The
Committee agreed that the Bill be listed for introduction on 4t August’ 2025
and on 5% August 2025 for consideration and passing.

The Committee agreed with the suggestion of Shri Abhay Verma,
Hon'ble Chief Whip that Hon’ble Speaker may decide on other Government
Business as and when it was received.

The Members appreciated the initiative of the Speaker for
implementation of National E Vidhan Application (NeVA) in Delhi Assembly.
The Speaker thanked the Members and informed that henceforth all notices
would be received through NeVA module only and requested the co-operation
of all the Members of the House.

The Committee authorized Shri Mohan Singh Bisht, Hon’ble Deputy
Speaker and in his absence Shri Abhay Verma, Hon'ble Chief Whip to present

the Second Report of the Committee on its behalf.

Place : Delhi (Vijender Gupta)
Date: © 2 August, 2025 Speaker

Chairman BAC
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